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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH
R.A.NO. 343/2003
IN
OA 2851/2002
New Deliii this the 2ye day of December,

20G3.

Hon'ble Siut. Lakshmi Swaminathan, Vice-Chairman (J).

Hon’ble Shri S.K.Nalk, Member (A).

A perusal of rhe review appll

der which has wveein passed in the presence

iearned counsel for the parties and after heariig tiiem

(f) of the Administrative Trivunals Act,

e pleadings and relevant

Order 47 Rule 1 CPC, BA 343/2003 is rejected.
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{8. K. Naik) (Smit . Lakshmi Swami nathamn )
Member (A) Vice Chairman (J2
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